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To Set-Up Fire Station

Sh. RAKESH DAULTABAD (Badshahpur), M.L.A
Badshahpur:

Will the Revenue and Disaster Management Minister be
pleased to state;

a) the regulation under which the fire stations in Haryana

are established;

b) whether there are any regulations or policies regarding
the maximum distance at which a fire-fighting unit

must be present;

C) whether any assessment has been conducted by the

Government to find areas with potential fire hazards;

d) the status of the Haryana Fire and Emergency Services

Bill, 2022 and its re-introduction;

e) whether there are any regulations or proposals for

establishing at least one fire station in a Municipality;

f) the closest fire station to the Municipality of Farrukh

Nagar; and

g) whether there is any proposal under consideration of
the Government to setup a Fire Station in the

Municipality of Farrukh Nagar?

Dushyant Chautala, Deputy Chief Minister

a) Fire Stations in Haryana are established under the
provisions of Haryana Fire & Emergency Services Act,

2022.

b) Yes Sir, the guidelines of Urban and Regional
Development Plans Formulation and Implementation

issued by Ministry of Urban Development, Government



d)

f)

g)

of India, Volume I (8.4.9 Safety Management), provide

as under:-
“2 lakh population or 5-7 KM radius”.

The department has conducted an assessment on the
basis of presence of high rise buildings, industrial
Clusters, inflammable industries, high density Area
etc., fire vehicle/fire equipments are provided

accordingly.

Haryana Fire & Emergency Services Bill, 2022 has been
passed by the Haryana Vidhan Sabha on 04.03.2022
and Haryana Fire & Emergency Services Act, 2022 has

been notified on 08.04.2022.

Fire Stations in municipality are to be established as
per rule 4 of Haryana Municipal (Formation and
Working of Fire Brigade) Rules, 1985 which is

reproduced as under:-

“Every A class committee shall maintain a fire brigade
alongwith requisite equipment and personnel and B
class or C class committee may at its option maintain

fire brigade”.
The closest fire station to the Municipality of Farrukh
Nagar is Fire Station, Pataudi.

Yes Sir, there is a proposal to establish Fire Station at

Farrukh Nagar in the year 2024-25.
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